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1 Ambica Enclave Pvt. Ltd. UFC-1 23.07.2024          1,13,34,246      1,13,34,246 Unsecured No No 2.07% Nil Nil Nil      1,13,34,246 

2 Divya -Tie -Up Pvt. Ltd. UFC-2 23.07.2024          7,79,66,657      7,03,28,558 Unsecured No No 12.85% Nil Nil Nil      7,03,28,558 

3 Kusum Enclave Pvt. Ltd. UFC-3 23.07.2024        13,09,00,000    13,09,00,000 Unsecured No No 23.92% Nil Nil Nil    13,09,00,000 

4 Siddhant Diagnostic Pvt. Ltd. UFC-4 23.07.2024        19,81,38,624    14,90,57,894 Unsecured No No 27.24% Nil Nil Nil    14,90,57,894 

5 Proplarity Infratech  Pvt. Ltd. UFC-5 23.07.2024        38,69,38,934    13,38,00,000 Unsecured No No 24.45% Nil Nil Nil    13,38,00,000 

6 Certa Infrastructure Pvt. Ltd. UFC-6 23.07.2024          6,43,93,337      2,12,00,000 Unsecured No No 3.87% Nil Nil Nil      2,12,00,000 

7 Vivek Kumar Aggarwal UFC-7 10.12.2024          1,75,95,331      1,69,86,893 Unsecured No No 3.10% Nil Nil Nil      1,69,86,893 

TOTAL        88,72,67,129    53,36,07,591 97.50%    53,36,07,591 

Amount of 

claim under 
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Remarks, 

if any

Annexure – 2

Name of the corporate debtor: Proplarity Infrastructure Pvt. Ltd. ; Date of commencement of CIRP: 3rd July 2024; List of creditors as on:6th January, 2025 

Unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in ₹)
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